IN THE CENTRAL MNINISTRATIVE TRISUNAL
MRINCIPAL BENCH, NEW DELHI,
04.N0,1909/94
Dated this the 31st of July, 1995,

Hon'ble Shri SR, Adige, Membaz(A)
Hﬂﬂ’hl‘ Or, Ae Vﬁawalllgmmr(n)
Mahesh Kumar,
S/o Shri Raj Pal Singh,
R/o 2736, Behati Calony,
3!’!3!“31‘ ay Dalihi, oo o Applicant,
By aAdvecates Sm‘i BJK. Aggarwal,
versuws
1. The Gereral M nager(Telecom),
Department of Telecom,
A/23, Jaina Touers,
Raj Nagar, Gahizbad,
2e The Assistant Director(General),
Department of Telscom,
C/o The General Manager (Telecon),
A/23, Jaina Towers, :
Ryj Nager, Gﬂzigbado o+ o Raspondents,

By Advocates Shri M,M, Sudan (though not prasent),

QROER(0ral) (By Shri S.R. Adige).

Learned coarml for the applicant prays for permissisn
to withdrauw the GA because he states that in spits of repeated

efforts, he has baun unable to cantact the appucant.

2, In the circumstances, the praysr is allpwed and this OA is

dismissed a3 withdraun,

(m.n;veoavALLx) (s .a.mf )/
MEMBER ()  mEMBER(A)

[kan/




